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in such a way that there is economy 
and also there is no confusion?

Dr. K. L. Shrlmali: Yes, every effort 
will be made to co-ordinate the activi-
ties which are already being conduct-
ed in the educational institutions and 
those under this scheme.

Shri Thimmaiah: May I know
whether there is any central body 
trying to teach in this national dis-
cipline scheme and extend the scheme 
to all the States?

Dr K L. Shrlmali: No, Sir
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Some Hon. Members: In English
also

Shri Datar: (a) and (b) Members 
of the Council of Ministers have volun-
tarily agreed to a ten per cent, cut 
m their salaries and allowances. It 
has already been brought into effect. 
No offer of a voluntary cut in their 
salaries has so far been received from 
any class of Government employees.

(c) The cut being a voluntary one, 
the question of its being permanent or 
otherwise does not arise.

(d) About one lakh per annum.
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Shri Datar: It is a different matter. 
This relates to a cut in salaries, not 
a cut m privy purses.

Shri bona vane: What are the
reasons that prompted Government 
employees who are drawing more 
than Rs. 1,000 not to offer even one 
per cent cut in their salaries?
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Shri Datar: It is a question ot 
voluntary cut, and when it is volun-
tary, it cannot be made compulsory m 
an indirect manner.

Shri Mohamed Imam: Is it not
desirable that the Government should 
think of imposing a compulsory cut 
on all pay scales in view of our 
financial difficulties9

Shri Datar: For the present Gov-
ernment are depending on voluntary 
cuts

Mr Speaker: Hon Members wanted 
a pay commission The pay commis-
sion will take note of this and 
recommend a cut

Disparity in Incomes

*«W5 S s *lri Keshava*
* \  Shri V. P. Nayar:

Will the Minister of Finance be 
pleased to state

(a) whether any and if so, what 
steps Government have taken to im-
plement the principles adopted by 
Government m 1956 of the non-Official 
Resolution to take appropriate 
measures to reduce the disparity in 
incomes prevailing between the 
different sections of society m the 
country, and

(b) if not, the reasons therefor?

The Minister of Finance (Shri T. T. 
Krishnamachari): (a) The broad out-
line of policy to be followed by the 
Government to reduce disparities in 
income and wealth is contained m the 
second five year plan, this year’s 
budget proposals have been framed 
with due regard to the objective 
accepted.

(b) Does not anse
Shri Keshava: May I know if the 

Government has come to any decision 
regarding the proportion of the floor 
to the ceiling of income in this 
country?

Shri T. T. Kriahnamachari: I
believe this question was ttiftniffSftd

once before m this House and the 
Prime Minister indicated his mind in 
this matter

Shri V. P. Nayar: May I know what, 
according to the Government, is the 
annual income of the lowest income 
gioup in India as against the annual 
income of the highest income group at 
present’

Shri T. T. Krishnamachari: My
capacity to retain m my mind such 
abstruse statistics is verv limited If 
the hon Member would put down a 
question, we will see if we can endea-
vour to answer it

Shri Sadhan Gupta: May we know
whether Government have any idea 
as to the relative shares of the national 
income which different classes of 
people in the country have received 
duiing the progress of the First Plan 
and the first year of the Second Plan, 
and if so, whether the share of the 
national income m respect of the 
poorer classes has increased or 
decreased

t
Shri T. T. Krishnamachari: Notice

Shri B. S. Mur thy. May I know 
whether the Government have any 
time target by which the disparity 
would be more or less liquidated7

Shri T T. Krishnamachari: My hon 
friend does not understand that m a 
dynamic economy disparities are elimi-
nated and they occur again That is 
why we have checks and balances It 
is impossible to create m any country, 
even in countries m which the Govern-
ments have much larger powers than 
we have in this country, an economy 
m which the inequalities could be 
absolutely and precisely graded 
Therefore, mutations do take place u  
the process of an expanding economy 
All that we could do is by means of 
fiscal and other measures to see that 
the disparities are maintained at a 
very low level So long as an indivi-
dual is entitled to his gains of learn-
ing, naturally he is entitled to wages, 
and this is acknowledged even in 
countries which are to the advanced 
left It is not possible to fix any 
targets of income. All that we have to




